FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF EBULLIENT CABLES PRIVATE LIMITED
RELEVANT PARTICULARS
. |Name of Corporate Debtor Ebullient Cables Private Limited

2. |Date of incorporation of Corporate Debtor  [02/03/2016

3. |Authority under which Corporate Debtoris  [Registrar of Companies, Kanpur
incorporated / registered

4. |Corporate Identity No. / Limited Liability U74120UP2016PTC076933
Identification No. of Corporate Debtor

5. |Address of the registered office and Principal  [Registered Office: 1A-103, GC Grand Vaibhav Khand

Office (if any) of Corporate Debtor Indirapuram, Ghaziabad, Uttar Pradesh, India, 201014
16. [Insolvency commencement date in respect |14.02.2024
of Corporate Debtor (Order was received by IRP on 16.02.2024)
7. |Estimated date of closure of Insolvency 12.08.2024 i.e. 180 days from Insolvency
Resolution Process Commencement Date
8. [Name and registration number of the Satyendra Sharma

Insolvency Professional acting as Interim  |Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260
Resolution Professional

9. [Address and e-mail of the Interim Resolution ~ [Address: M-3, Block No 51, Anupam Plaza -IlI, First|
Professional, as registered with the Board Floor, Above Axis Bank, Sanjay Place, Agra-282002,
Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com

10.{Address and e-mail to be used for Address: M-3, Block No 51, Anupam Plaza -II, First]
correspondence with the Interim Resolution  [Floor, Above Axis Bank, Sanjay Place, Agra-282002,
Professional Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com;
Cirp.ebullientcables@outlook.com

11.|Last date for submission of claims 01/03/2024

12|Classes of Creditors, ifany, under clause (b)  [No Class of Creditors could be ascertained at this
of sub-section (6A) of section 21, ascertained|stage.
by the Interim Resolution Professional

13.[Names of Insolvency Professionals identified [No Class of Creditors could be ascertained at this

to actas Authorised Representative of stage accordingly no Authorized Representative is
Creditors in a class proposed.
(Three names for each class)
14 {(a) Relevant Forms and (@) Web Link: https://ibbi.gov.in/home/downloads
(b) Details of authorized representatives are |(b) Not Applicable in view of Column 13
available at:

Notice is hereby given that the National Company Law Tribunal, Allahabad Bench has ordered the
commencement of a corporate insolvency resolution process of the Ebullient Cables Private Limited on
14.02.2024 (Order was received by IRP on 16.02.2024).

The Creditors of Ebullient Cables Private Limited are hereby called upon to submit their claims with proof on or
before 01/03/2024 to the Interim Resolution Professional at the address mentioned againstentry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other Creditors|
may submit the claims with proofin person, by post or by electronic means.

A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of|
Authorised Representative from among the three Insolvency Professionals listed against entry No.13 to
actasAuthorised Representative of the class in Form CA. Not Applicable

of false or misleading proofs of claim shall attract penalties.
Sd/-
Satyendra Sharma
Date : 18.02.2024 Interim Resolution Professional

Place : Agra Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260
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wing, Plot No.29, Senpati Bapat Marg, Dadar(west) Mumbai- 400028 (Maharashtra) and Branch Oﬁlce at- Reliance Commercial Finance
Limited1 A, 1st floor, Gopala Tower 25, Rajendra place, New Delhi-110008,under the Securitisation and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 (hereinafter “Act’). Whereas the Auhorized Officer (“AQ”) of M/s. Reliance commercial
Finance Limited had taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following
loan accounts/prospect nos. with a right to sell the same on “AS IS WHERE IS BASIS & AS IS WHAT IS BASIS” for realization of M/s.
Reliance commercial Finance Limited dues, The Sale will be done by the undersigned through e-auction platform provided at the website:
www.bankeauctions.com.
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- Reliance Commercial Finance L|m|ted 1A, 1st roor Gopala Tower 25, Rajendra place, New Delhi-110008
2. BalhlrSmgh 3 Promlla Dew

Branch :

1. M/S D K ENTERPRISES

Extn -|, H - Block, Sarnrk Colony Sect0r49 Fandabad Measunng 249 Sq. yards

-Dateof Physicat Possession 22112023 -
TotalOutstandingAs OnDate=09:02:2024 Rs-24,879,315/-(Rupees Two Crore Forty Eight Lakh-Seventy Nine-Thousand|
Three Hundred fn‘teen 0n|y)

Mumbal or through RTGSINEFT The accounts detalls are as foIIows a) Name of the account RELIANCE COMMERCIAL FINANCE
LIMITED b) Name of the Bank:- Bank of Baroda., ¢) Account No:-04240200008206, d) IFSC Code:-BARBOTHANAX (5th Character is Zero).

TERMS & CONDITIONS OF ONLINE E- AUCTION SALE:-

1. The Property is being sold on “AS IS WHERE IS, WHATEVER THERE & WITHOUT RECOURSE BASIS". As such sale is without any kind

of warranties & indemnities.
2. For details, help, procedure and online bidding on e-auction prospective bidders may contact the Service Provider M/S C1 India Pvt
Ltd ,Plot No- 68, 3rd floor Sector 44 Gurgaon Haryana -122003 (Contact no. 7291981124,25,26 )Support Email - Support@
bankeauctions.com , Mr. Bhavik Pandya Mob. 8866682937. Email: Gujarat@c1india.com
For further details and queries, contact Authorised Officer: Mr. Piyush Saxena- Mobile. No. 9760665544
This publication is also 30 (Thirty) days notice to the Borrower / Mortgagor / Guarantors of the above said loan account pursuant
to rule 8(6) of Security Interest (Enforcement) Rules 2002, about holding of auction sale on the above-mentioned date / place.
PLEASE REFER THE WEBSITE FOR DETAILED TERMS AND CONDITIONS (Use Code: 161922 and see the NIT Document)
(https:/lwww.bankeauctions.com)

Place: Delhi Date: 18-02-2024

o

Authorized Officer, Reliance Commercial Finance Ltd.

Aadhar Housing Finance Ltd.
Corporate Office; Unit No. 802, Natraj Rustomjee, Western Express Highway : .
and M.V. Road, Andheri {East), Mumbai — 400069, Housing Finance Ltd
Noida Branch: Shop 2 & 3, 1st Floor, BC Markat Main Dadri Road, Bhangel, Noida, Gautam Budh Nagar-201304 , (UP).
Noida Sector 31 Branch: 2nd Foor, Plot no.253 Krishna Complex, Mahraja Agrasen Marg, MNoida Sector-31, Piller
no.23.Nithari Village, Gautam Buddha Nagar,Uttar Pradesh-201301

Whereas, the undersigned being the Authorized Officer of Aadhar Housing Finance Limited (AHFL) under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 and in
axarcise of powers conferrad under section 13(12) read with Rule 3 of the Security Interest (Enforcement) Rules
2002, Demand Notice(s) issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s)
mentioned herein below to repay the amount mentionad in the notice within 60 days from the date of receipt of
the said notice. The borrower having failed to repay the amount, notice is hereby given to the Borrower(s) /
Guarantar(s) and the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him under Sub-Section (4) of the Section 13 of the said Act read
with Rule 8 of the Security Interest Enforcement rules, 2002, The barrower’s attention is invited to provisions of
sub section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. The borrowar
in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of AHFL for an amount as mentioned herein under with interest thereon

i Mame af the Borrower(s) Description of Secured Asset Demand Motice |  Date of
.| CoBaorrower(s)iName of the Branch) (Immovable Property) Date & Amount | Possession
1 |(Loan Code No. 06900000924/ | All that part & parcel of properly bearing, Khasra No
Noida Branch) 156 A Flat No 202 Center Second Floor Royal Homes | 45.g4-2021
Bhupendra Singh (Borrower), | ga City Vill Shahberi Teh Dadri Distt GB Nagar, s
Balam Singh Suriya 14-02-2024
[Gn-EInrrewer:n Gautambudh WNagar, Uttar Pradesh, 203207 % 11.79.705/-
Sharu Rathore (Gliarantor) Enundaries: East- Entry After Stairs, West - 22 Ft
Wide Road, North- Flat No 201, South- Flat No 203
g | (Loan Code No. 20200000142/ | All that part & parcel of property bearing, Flat Mo 11
Noida Sector 31 Branch) First Floor Block 10 Pocket 12 Sactor 82 , Gautambedh | 11-10-2023
suni Mathew (Borrower), Nagar, Uttar Pradesh, 201301, Boundaries: East- As & 12-02-2024
Mathew Thomas (Co-Borrower) | orcite Wast - As per Site, North- As per Site, South- | 2 2,70,810)-
As per Sile

Place : Uttar Pradesh Authorised Dfficer

Date : 18.02.2024

PUBLIC NOTICE FOR
PROPERTY STATUS H 202

PEARL GATEWAY TOWER
NOIDA

Piramal Capital and Housing
Fimnance Ltd, through JM Financial
Reconstruction Company Ltd., is
planning to conduct an E auction
on February 28, 2024, for Property
H 202, located in Pear| Gateway
Towers, Sector 44, Noida, This
notice serves to inform all
concernad parties that the above
said property is currently
entangled in a legal matter. There
exists an ongoing court case
under the Sarfaesi Act, with SA
No: 1016 of 2023 pending before
the Honorable DRT Court
Lucknowe. Inwhich an Interim stay
application is also filed and
pending before the honorable
court It is imperative to
acknowledge that there are
outstanding documentation and
charges pending with the Noida
authority, as well as unresolved
maintenance charges associated
with the RWA of Pear| Gateway
Towers, Moida. Any bid or
transaction related to the
mentioned property is the sole
responsibility of the bidder. It is
crucial to be aware that the court
case is actively in progress and
falls under the jurisdiction of the
DRT Lucknow.

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF EBULLIENT CABLES PRIVATE LIMITED
RELEVANT PARTICULARS

-1 Name-of-Corporate-Debtor Ebutlient-Cabtes-Private-timited—————
-21Date-of-incorporation-of-Corporate-Debtor
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02/03/2016

U74120UP2016PTC076933

incorporated / registered

Identification No. of Corporate Debtor
Registered-Office: 1A-103,GC-Grand-Vaibhav-Khand
Indirapuram, Ghaziabad, Uttar Pradesh, India, 201014
14.02.2024

(Order was received by IRP on 16.02.2024)
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Satycl Idl d Shal Iida
Insolvency Professional acting as Interim | Reg. No. IBBI/IPA-002/IP-N00737/2018-19/12260

Resolution Professional

Add nd-aemailafthal R Lt AdA = M2 Rlack-Na-54

-1-Addressande-maitofthetnterimReselution—-Address:-M-3;-Bloek-No-5+-Anupam-Plaza—~H-First
Professional, as registered with the Board Floor, Above Axis Bank, Sanjay Place, Agra-282002
Uttar Pradesh, India

E-mail ID: satyendrasirp@gmail.com
Address:-M-3;-Block-No-51;-Anupam-Plaza—H;,-First
Floor, Above Axis Bank, Sanjay Place, Agra-282002
Uttar Pradesh, India

Address-and-e-mailto-be-usedfor
correspondence with the Interim Resolution
Professional

E-mail ID: satyendrasirp@gmail.com;
Cirp.ebullientcables@outlook.com

tast-date-for-submission-of claims————1-01/03/2024

Classesof Creditors; if any; under clause (b)—{ No-Class-of -Creditors-could-be-ascertained-at-this
of sub-section (6A) of section 21, ascertained stage.

by the Interim Resolution Professional
Names of Insolvency Professionalsidentified
toactasAuthorised Representative of
Creditors in a class

(Three names for each class)

(a) Refevant Forms-and

(b) Details of authorized representatives are
available at:

No Class of Creditors could be ascertained at thig
stage accordingly no Authorized Representative i
proposed.

(@) WebLink: https:/fibbi.gov.infhome/downtoads
(b) Not Applicable in view of Column 13
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FIRST FLOOR BHIKAJI CAMA PLAGE NEW DELHI - 110066 EMAIL ID: ZS8343@PNB.CO.IN

Kindly refer the sale notice dated cial Express (English) Delhi editior
dated 02.02.2024 and Jansatta (H|nd|) Delhl ed|t|on dated 02.02.2024 for e-auction which is to be held
ondated 22.02.2024 in respect of accountin the name of M/S Odeon Builders Pvt. Ltd.

In the said sale notice description of property was inadvertently mentioned wrongly. So please read thg
revised full description of the immovable property as under: -

“Commercial Property i.e. all part & parcel of property of Supreme Cinema (Earlier known as Swarf
Cinema) at plot no.13-29 comprised in Khasra no. - 2233/1045/822 admeasuring 3034 Sq. Yards ou
of totalland measuring 4166 sq. yards at Pandav Road, Vishwas Nagar, Shahdara, Delhi-110032 in the
name of M/S Supreme Structures Pvt. Ltd

and property on part of free hold plot of land bearing no. 13 to 29, admeasuring 407 sq. yards out of total
land measuring 4166 sq. yards, comprised in Khasra no. - 2233/1045/822 at Pandav Road, Vishwas
Nagar, Shahdara, Delhi-110032 in the name of M/S Supreme Structures Pvt. Ltd.”

(Therefore, total land is 3441 sq. yards.)

All other details remain same.
MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITED

P (U ON NU Rule &

Appendix IV

VW € c AULNOTMZEU OTTCEr OF IV BlldVIid HOIME < Uld PVT. LU., e e
referred to as "MBHF"). MBHF, whrch has duly been Authonsed by the Central Government vrde a
notification dated 17.06.2021, to be treated as a Financial Institution, for the purposes of the "The
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002,
having its registered office at:- 2nd Floor, N-2, South Extension Part-1, New Delhi- 110049,
under the provisions of the Securitisation and Reconstruction of Financial Assets and Enforcement off
Security Interest Act, 2002 (54 OF 2002) (hereinafter referred to as "Act") and in exercise of the powers
conferred under Section 13(2) of the Act read with Rule 3 of the Security Interest (Enforcement) Rule,
2002 issued a Demand Notice to the following borrowers and co-borrowers to repay the amount
mentioned in the notice within 60 days from the date of receipt of the said notice. The
borrower/Guarantor having failed to repay the amount, notice is hereby given to the borrower and the
public in general that the undersigned has taken possession of the property described herein below in
exercise of powers conferred on him under sub-section (4) of Section 13 of Act read with Rule 8 of the
Security Interest (Enforcement) Rules, 2002 on as per under mentioned Date.

The borrower in particular and the public in general is hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of “MBHF" and interest other charges
thereon. The attention of the Borrower is invited to provisions of sub-section (8) of section 13 of the

copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or|
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner|

Date : 18.02.2024

commencement of a corporate insolvency resolution process of the Ebullient Cables Private Limited or
14.02.2024 (Order was received by IRP on 16.02.2024).
The Creditors of Ebullient Cables Private Limited are hereby called upon to submit their claims with proofon o
before 01/03/2024 to the Interim Resolution Professional at the address mentioned against entry No. 10.

The Financial Creditors shall submit their claims with proof by electronic means only. All other Creditor:
may submit the claims with proofin person, by post or by electronic means.
A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice o
Authorised Representative from among the three Insolvency Professionals listed against entry No.13 td
actasAuthorised Representative of the classin Form CA. Not Applicable
Submission of false or misleading proofs of claim shall attract penalties.

Interim Resolution Professiona

Sd/
Satyendra Sharma

Act,in respect of time available, to redeem the secured asset.

NO 44, LLAICHIPUR PARGANA LONI NASEEB VIHAR COLONY GHAZIABAD GHAZIABAD UTTAR PRADESI

201102. ALSO AT:- H NO. 3, G/F SHOP NO. 03, KH. NO. 191, MANGAL BAZAR ROAD VILLAGE CHAUHAN
PATTI, DELHI-110090. ALSO AT:- A-17, 30 FILA ROAD, CHOUHAN PATTI KARAWAL NAGAR, PUR DELHI
SABHAPUR, NORTH EAST, DELHI-110094, 2. PRAVEEN SHARMA S/0 PARAS NATH SHARMA KHASR
NO. 44, LLAICHIPUR PARGANA LONI NASEEB VIHAR COLONY, GHAZIABAD GHAZIABAD, UTTA
PRADESH201102 ALSO AT:- A-17, 30 FILA ROAD, CHOUHAN PATTI KARAWAL NAGAR. PUR DELHI
SABHAPUR. NORTH EAST. DELHI-110094. 3. SAURABH SHARMA S/0 PRAVEEN SHARMA KHASRA NO
44, LLAICHIPUR PARGANA LONI NASEEB VIHAR COLONY, GHAZIABAD GHAZIABAD, UTTAR PRADESH
201102. ALSO AT:- A-17, 30 FILA ROAD, CHOUHAN PATTI KARAWAL NAGAR, PUR DELHI, SABHAPUR|
NORTH EAST, DELHI-110094.ALSO AT:- HOUSE NO-170, SHUKRA BAZAR, MAIN ROAD VILLAGE

whatsoever.

APPENDIX Iv POSSESSION NOTICE (for immovable property)

Place : Agra

Reg. No. IBBI/IPA-002/IP-N00737/2018-19/1226(

Aadhar Housing Finance Limited
sfindiaShelter

hosrener INDIA SHELTER FINANCE CORPORATION LTD.

Registered OMice: PLOT-156TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURUGRAM, HARYANA-1Z2002
Eranch Office:- INDIA SHELTER FINAMCE CORP. LTD. Plot Mo &, C-5, st Floor, Meera Magar, Chittorgarh - 312001

PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

[UMDER RULE9(1) OF THE SECURITY INTEREST (ENFORCEMEMNT| RULES, 2002] MOTICE FOR SALE OF IMMOVABLE PROPERTY/s MORTGAGED
WTTH India Shelber Finance Corporation (ISFC) (SECURED CREDITOR] UNDER THE SECURITISATION AND RECONSTRUCTION OF FINARCIAL
ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 Motice is hereby givan to the public in genaral and in particular ba the barmowens), oo
Borrowerrs and quaranton's) or ther legal bein's represantatives thal e below descrbed imenovable property’s morgagedichangead o the Secuned Creditoe,
tha possession of which has been faken by tha Authorized Ofcer of ISFC (securad creditor), will ba sold on 08-MAR-2024 (Date of Auction) on "AS IS
WHERE I5", “AS |5 WHAT I5™ and “WHAT EYER THERE 15" basis for recovery of outstanding dues from besow mentionad Bamowers, Co- Bomowers of
Gisarantars. The Reserve Price and the Eamest Money Depast 15 mentioned below, The sealed envelope conla riFg the EMD amaunl Sr paticpstiog n
Puinhc Auction shall be submitiad bo the Authorisad Officar of ISFC on or befiora 05-MAR-2024 8l § PM at Branch/Corporate Office: PLOT-15,8TH FLOOR,
SEC-44, INETITUTIOMAL AREA, GURUGRAM, HARYANA-122002, Branch Ofice; INDIA SHELTER FINAKCE CORP. LTD Flot Ne 5, -5, Ist Floor, Mesra
eagear, Ghitargarh - 312001

Loan Hame af EI:I.FI'WE'T[H]I Co- | -EIEE- Eul ﬁ-ﬁl‘l‘l.ﬂ.ﬂd ﬁ_uﬁ-rze i ?pe EIVPmsessqnn -Hesenne '.I-E'_a:.nest_
Account | Borrower|s)! Guaramtor|s)/ {Under Constructivel Price Maoney
Na. Legal Heir{s)/ Lagal Rep. Amount as on date Physical) (Rs.} (Rs.|
HL1GDO024 | MBS, HEMLATA & MR, | 20-5EP-2014 PHYSICAL Rs. 213000- Rs, 21,300/
SNAP- RATAN LAL SALVI Rs, Rs. 295134 (Rupees Two (Rupeas Two | {Rupees Twenty
0385303 Lakh Minety-Five Thousand One Lakhs Thifeen | Ome Thousard
Hurdred Thirly-Four Only) as on Thousand Ondy) | Three hundred
30.00.2019 with further Interest Ondy}
applicable from 01-0CT-2019 urdil
paymensin full

De-s:unplmn ulFr::-p-ertjl Al That Part &red Parcal Cf Residential Plot Situaled &L Gram Ramdey Ji Ka Chanderya, Wasd Mo- 0d, Nagar Prisad
Chittargarh, Tehsil & Dist Chitforgarh, Rajesthan, Admeasuring 341 59. FL, Bounded As: East- Rosd, West- Mrs, Parsi Devi, Morth- Mr. Shankar
2ingh, South- Mr. Takth Sngh

HLFTODO00T | MRS, DIPA & MR JEETU | 17-MOV-2017 FHYSICAL R, 900001 Rs.9,000-
ZTIAP- Rs. 2,49 659 (Rupees Two Lakhis) (Rupess Minaly | (Rupees Nine
0258563 Forty Mine Thousand Eight Hungred Thousand Ondy) | Thousand Ondy)

Ninety Mime Only) as on 30112017
with furthar inberast apphcabla from
01-DEC-2017 untl payment in full

Description of Property: All Thal Parl And Parcal OF Residential Pramises Bearng Patta Mo, 03, Admeaswing 1400 Sq. FL Siluated A2
Abhayaput Tehsil & Districi Chilborgarn Rajasthan Bounded As: East- House Of Ganash, Wesl- House Of Shankar, Narlh- Road, South- Shanti

Dievi.fain
HL1B00000G | MRS, JAMNA DEVI & MR. | 16-FEB-215 PHYSICAL Rs. 821000 /- s 64, 100/
19 AP- CHUNNI LAL GURJAR | Rs. 2,38 2500- (Rupaas Two Lakh(s) iRupees Six [Fupees Sixty
0135108 Thirly Mine Thouzand Two Hundrad Laki Forly One Four Thowsand
And Fifty Only) &5 on 28.02.2018 Thousand Onky) One hundred
with further inferest applicable from Oy}

04-MAR-2018 until gaymentinfull

Description of Property: All That Part And Parcal OF Houss!plot Siuated Al Hadmala Kacchi Basti Bhoi Kheda, Chittorgarh Tehsil & District -
Chittorgarh {rajasthan) Admeasuring 988.75 Sq.8 Bounded As: East- Road, West- House OF Sajjan Kumwar’ Bhaweni Singh, Morth- House OF
Mt Lalmerat Mallha, South- Howse Of Jagdish / Magharam

HL14000013 | MRS, SUGNA BAI GADRI [ 16-NOV-2021 PHYSICAL Rs. 00000 - Pz, 30 G0
E3AP- & SURESH CHAMDRA |Rs. 22482337 (Rupees Two {Rupees Three | (Rupess Thiry
(OE1164 GADRI Laki Twenty Four Thousand Lakh Ninaty Nine | Nine Thousand
Mine Hundrad Twenly Theae & Thousand Onky) | Mire hundnad
Tweniy Seven Paise Only) a5 an ’ Oiniy)

J0-MNow-2021 with further interest
applicable from 01-Dec-2021 until
paymient in full

Description of Property: All That Parl And Parced 04 Residential Premises Al Hadmala Kachhi Basti, Bhoo Kheda, Aarap Mo 268001 Chittargarh
[Ragasihan) Admeasuring 945 S, Ft. Boungad As: Eass- House Kenhaiva Lel Jatiya, West- House Ramesh Jatiya, Monh- Road, South- Coen
Land

HLF7 D001 MES. PIMEL & 13-0CT-21T PHYSICAL Rs. 550001 Fis.5.3000-
FHAR- WMR. PRAKASH Rs. 362 255 (Fupess Twa Lakh(s) (Rupees Fifty (Rupees Five
0255533 Sixly Two Thousand Tws Hundred Thres Thousand | Thousand Three
Fifty Five Only) as on 31.10.2017 Only) hundred Only}
with further interest applicable from
01-B0N-201 7 until payrment in full

Desn:rip:iun :}f Frnpart‘y Al Thar Part And F"an:el I:If Rasidentizl Fremiqea At Hadmalg Kachhi E.ar.n EIhJ Kheda FLHTP.:i Mo, 26001 I:hrt:rgnrh

Ttl'n"l!i arhﬁ I:I:IMJIIIII'I'II-

11 Theprascrbad Tandar! Bid Form and the ferms and condiions of sale wil be available with the BranchiCorporate Office:; PLOT-15 8TH FLOOR, SEC-
44 INSTITUTIONAL ARES, GURLGRAM, HARYAMA-1Z2002, Branch Cffice; INDIA SHELTER FINANCE CORE LTD. Plot Mo §, C-5, 51 Floar, Mesra
Nagar, Chiltorgarh = 313009, between 10,00 20m, 105,00 pan. onary warking day

Z  Theimmovable proparty shafll notbe sold below the Resarea Prica

31 AN the blds! tenders submitied for the purchase of the above property’s shall be accompanled by Earnest Maney a3 menthoned above. EMD
amount faveuring “India Shelter Finance Corporation Limited™. The EMD amount will be return to the unsuccessful bidders after auction,

4]  Thehighestbidder shall be dedared as successful bidder providad atways that hedsha islegally gualified o bid and provided furher that the bid amauntis
npt less than Bhe reserve arice, fshall be the discraticn of the Authorsed Offcer to dec nefacrentance of the highest bod when the price affered appaar
nddaquale as kb make ilinadvisabli 16 do 5o

8] Theprospectse bidders can inspactthe praperty on 4-MAR-2024 batwaen 19004 M and 500 P M with prior sppomntmeant.

Bl The person declared as a successiul bidder shall, immediately afer the declaration, depesit 25% of the amount of purchase meneyl highest
bid which woukld include EMD amount to the Authorised Officer within 24 Hrs, and in default of such deposif, the property shall forthwith be
puf tofresh auction' sale by private treaty.

71 In casa the initial deposit is made as above, the balance amount of the purchaser money payable shall be paid by the purchaser to the
Authorised Officer on or before the 15th day from the date of confirmation of the sale of the property, exclusive of susch day orifthe 15th day be
a Sunday or ather holiday, then on the first effice day after the 15th day,

Bl Inlba event of default of any paymant wilhin e panod manioned abave, the proparty shall ba puf to rash auclion! sale by prvate lreaty. The deposil
niciuding EMD shall stand forfiested by India Shefter Finance Carporation Lid. and the defaulting purchaser shalllose all iaims to the propesty.

% The above sale shall be subjlect to the final approval of ESFC, inferested parties are requested fo verity'confirm the: statukory and other dues like
SalesProperty lax Eleckicity dues. and sociaty duas, fram tha respactive departmants | ofices. The Company does nal undarake any respansiblity of
peymeniof eny duas on the proparty.

10y TDESof 1%, T any, shall be payable by the highest biddar pver the highest declared bid amount, The payment needs tobe depesited by the highe=si bidder
1 trv FAN of tha com pany and the cogy of tha challan shall ba submithed & Se compary.

11}  Saleis stictly subjact o the derms and condilions incorporgiad in this adverizement and into tha prescribed tendar form.

12 The successful ddenpunchases shall bear all stamg duby, registration fees, and incidental expenses for geting sale cerificate registered as appicahle

a5 er A

The Authorised Officer has the abealute ight fo accapt or reject the bid or adjoumn / postpona {cancel the bendar withawd essigning any reason tharaof and

Alsoto madfy Ary terms and conditions of this salewishout any price natice.

14} Interésted biddars may conlss! Mr. Manish Purl Goswami at Mob, Mo, +31 -TT376 52853, Mr. ABHISHEK SINGH at Mob, No. +31 38282 B2111 & Mr.
HAVODT TRIPATHI 2t Mob. Mo. #81 -06842 54548 during office hours [ 10.00AM o600 PM).

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The: above-mentioned BorowersMorigagorsiquaranions are hershy noticed o pay the sum as mentioned in Demand Notice under section 130 with a5 an
dabe inbares| and sxpanses bafore the dabe of Auction faiing which tha pragery shall ba auctioned and balance dwas, if army, will ba recowaned with inbanasi and

13)

costfromyod.  Date: 18-FEB-2023/Place; RAJASTHAN

financi“. ep. .in

For India Shetter Finance Corporation Lid, Authorised officer §

SECOND FLOOR, GMTT BUILDING
D-7 SECTOR 3 NOIDA UP 201301

P L] IVAN SMALL FINANCE BANK

POSSESSION NOTICE (for Immovable property) [Rule 8(1)]

Whereas, The undersigned, being the Autharised Officer of Uigivan Small Finance Bank Lid., under the Securitisation & Reconsiruction
of Financial Assets & Enforcement of Security Inferest Act, 2002 & in exercise of powers conferred under section 13(12) read with rule 3
of the Secunty Interest (Enforcement) Rules, 2002 issued demand notice to borrower’ Guarantor on the dates mentioned hersunder;
calling upon the Borrower(s )/ Guaranton(s) 1o repay the amaount mentioned in the respective demand notice within 60 days of the date of
the netice. The Borrower/Co-BorroweriMongager having failed to repay the amount, netice is herely given to the Bomower'Morlgagor,
Co- Borrower/Mortgagor, Co-Bormower and the public in general that the undersigned has taken SYMBOLIC POSSESSION of the
property described herein below in exsrcise of powers confemed on him under sub-saction (4) of section 13 of the said Act read with rule
8 of the Security Interest Enforcement Rules, 2002, on the dates mentioned against each actount.

The BorrowerMortgagor's, Co-borrowerMortgagos's and Co-borrower's athention is invited to provisions of sub-saction (3) of section
13 ofthe Act, inrespect of time available, to redeem the secured assets

The BorrowernMortgagor, Co-BarrowssMortgagor and Co-Borrower in particular and the public in general is hereby cautioned not 1o
deal with the property and any dealings with the property will be subjectto the charge of Ujjivan Small Finance Bank Ltd. for an amournt
of for the amount(s), menfioned herein below besides interestand other charges / expenses against each account

Name of address of Borrower/ Description of the Date of Demand Notice and Amount s per
Co-BorrowerMortgagor Immovable property Date of possession demand notice

{)Pankaj Singh sio Ganga Ram Singh, | All that Part & Parcel of Date of Demand Notice: 12.06.2023 | Rs.
House Mo, 640, Pasonda, Sahibabad, | Residential Bultup property Date of possession: 16.02.2024 18,81,007.06/-
(Ghaziabad, UP - 201005 2) Nishu Rani W/o | bearing House Mo. 475 having an area admeasuring 58.52 Sq. Mir. | a5 on
Pankaj Singh, House Mo. 640, Pasonda, | Outof Khasra No. 429 situated at Village Sahibabad, Pargana Loni, | 12.06.2023
Sahibabad, Ghaziabad, UP - 201005: also a1 | District Ghaziabad, UP which is bounded as foliows: Boundaries. and interest
House Mo, 560, Shalimar Garden, Sahibabad, | East Cthers Plot, West Street, North: Praperty of Chaudhary, South: theraon.
Ghaziabad, UP - 201005 in Loan Account No. | Property of Vasudav
2203210170000007 The property belonas ta Nishu Rani Wio Pankaj Singh
Date; 18.02. 2024 Place: Ghaziabad Authorisad Officer

Hndlasheier  INDIA SHELTER FINANCE CORPORATION LTD.
Registered Office; PLOT-15,6TH FLOOR, SEC-44, INSTITUTIONAL AREA, GURLMERAM, HARYANA-122002,
Branch Offica:- Plot Mo 5, C-5, kst Floor, Meera Magar, Chitlorgarh - 312001

PUELIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

[UMDER: RULE B(6) OF THE SECURITY INTEREST (ENFORCEMEMNT) RULES, 2002] NOTICE FOR SALE OF IMMOWABLE PROPERTY /s MORTGAGED
WITH Indis Shelter Finance Corporation (ISFC) (SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL
ASSETS AND ENFORCEMENT O SECURITY INTEREST ACT, 2002 Mofica is hereby givan ta the public in genaral and in parlicular % the bermawar{s), oo
borowen's and guaranbon(s) or their legal heir's represantatives that the balow descrised immovable progerty's: menpgagedicharged ta the Sacured Craditor,
I posgession of which has besn laken by e Authorized Officer of BSFC (secuned onsdiler), wil be $ok] an 20-MAR-2024 (Date of Auction] on "AS IS
WHERE 15", A5 |5 WHAT 15" and “WHAT EVER THERE |5" basis for recovery of qutstanding dues from balow mentionad Bamoaars, Co- Borowers or
Guarantara The Reserve Price and the Eamest Maney Depasi s mentoned below. The sealed envelope containing the EMD amaount for paricipating in
Public Auction shall be submithed 1o the dalkansed Dificar al ISFC on ar befans 13-MAR-2024 till 5 PM a1 Branch/Carporate Office: PLOT-15,6TH FLOOR,
SEC-44, INSTITUTIOMALAREA, GURUGRAR. HARYANA-1 22002, Branch Office: PlatMo 5, C-5, Ist Floor, Mesra Nagar, Chitiorgesh- 312001

Loan Name of Borrower(s)i Co- Date of Demand Motice Type of Possession Reserve Earnest
Account | Borrowen| sl Guarantor(s)/ [Undar Consiructival Price Monay
Ma. Legal Heir(s)! Legal Rep. Amount 33 on date Physical) (Rs.) {Rs.)
CHLADOD0ZZ | MRS, KISMAT KANWAR & r 17-3EP-2021 PHY 3ICAL Rs. B2a000 /- Rs.82,500/-
T2 1 AP- MR. ARJUN SIMGH Rs. 157615641 (Rupees Ome {Rupess Eight | (Rupess Exghty
0643060 Lakh Minety-Seven Thowsand Six Lakhs Twenty- | Twe Thousand
Hundred Fiftean and Sixly-Four Five Thousand | Five Hundred
| Paise: Only) as on 30.08.2021 with Ondy) Onty}
further interest applicable fram 01-
QCT-2021 undil payment in full |

Descripfion of Property: All That Part And Percsl OF Residential Pl Size Tatal 1925 Sg. Ft Situated &l Rie Gram Sakdo Ka Khera Gram
Panchayat Kanti, Teh. Gangrar Dist. Chiflongarh (Rajasthan], Bounded As: EAST- Road, WEST- Dharam Raj Suthar, NORTH- Kismat Kuwar,
SOUTH- Maru Sen

CHAUHAN PATTI, KARAWAL NAGAR, NORTH EAST DELHI, DELHI-110094.

Demand Notice Dated : 08-Dec-2023, Date of Possession : 15.02.2024
Amount of Demand Notice : Rs. 6,34,900.60/- (Rupees Six Lakh Thirty Four Thousand Nine Hundre
And Paise Sixty Only) as on 26-Nov-2023

Details of Property : ALL THAT PIECE AND PARCEL OF RESIDENTIAL PROPERTY OF KHASRA NO-44
NASIB VIHAR COLONY HADBAST GRAM LLAICHIPUR, PARGANA LONI, DISTRICT GHAZIABAD, UTTA
PRADESH, TOTAL AREA ADMEASURING 21.73 SQ. MTRS. BOUNDED AS: EAST: PLOT DIGER, NORTH
PLOT SELLER, WEST: PATH 12 FEET WIDE, SOUTH: PLOT SELLER.

Name & Address of Borrower/Co-Borrower : 1. MUNESH W/0 DEVENDRA PAL, 2. DEVENDRA
PALS/0 CHARAN DAS, 3. KAPIL S/0 CHARAN DAS, 4. SARLA C/0 CHARAN DAS All residing at
BHATA NO. 5, VILLAGE GARHI, RA] NAGAR EXTN, NR. LALA MANGAT RAM SCHOOL, GHAZIABAD, UTTAR
PRADESH - 201001. ALSO AT:- 00, DHARGAL JALALABAD, 0069 MORTA, GHAZIABAD, UTTAR PRADESH
201001.

Demand Notice Dated : 08.12.2023, Date of Possession : 15.02.2024
Amount of Demand Notice : Rs. 11,66,789.68/- (Rupees Eleven Lakh Sixty Six Thousand Sevel
Hundred Eighty Nine And Pasie Sixty Eight Only) as on 26- Nov-2023.

Details of Property : ALL THAT PIECE AND PARCEL OF PLOT KHASRA NO. 243 M, PLOT AREA 10:{
SQUARE YARDS I.E 83.81 SQUARE METERS. VILLAGE DHARGAL PARGANA JALALABAD TEHSIL AN

DISTRICT GHAZIABAD BOUNDED AS:- EAST: PLOT BHAGARTI NORTH: PLOT OTHER OWNER, WEST|
HOUSE OF RAM NIWAS SOUTH: PATH 15 FEET WIDE.

Place-Ghaziabad; UP
Date: 15.02.2024

Authorised-Officer
ManiBhavnam Home Finance India Pvt. Ltd

FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
The undersigned being the Authorised Officer, under the provision of the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002, of ManiBhavnam
Home Finance India Private Limited having its Registered Office at 2nd Floor, N-2, South Extension Part
1, New Delhi-110049, (hereinafter referred to as “MBHF"), which has duly been Authorised by the
Central Goverment, vide a notification dated 17.06.2021, to be treated as a Financial Institution, for the
purposes of the “The Securitization and Reconstruction of Financial Assets and Enforcement of Security
Interest Act, 2002, hereby issue you the following notice :-

SHARMA, 3.GENDI LAL SHARMA S/0 KALYAN SAHAY SH'ARMA. 4. RAHUL SHARMA S/(I
GENDI LAL SHARMA Both residing at - LALPURA JAIPUR, RAJASTHAN - 303706. ALSO AT:t
PLOT NO. 91, GRAM LALPURA, NEAR GOVT. SCHOOL PATWAR HALKA PATAN, BASSI JAIPUR
303301.

Loan A7c Numbers/Date : TP0000000005875/ 31-10-2022
Loan Amount Availed : Rs. 5,00,000/-

Date of 13(2) Notice : 2/-01-2024

Demand Date and Amount as Per Sec. 13(2) Act. Notice : Rs. 5,9/,6/4.42/- (Rupees Five Lakh
Ninety Seven Thousand Eight Hundred Seventy Four And Paise Forty Two Only)

Mortgage Properties : ALL THAT PIECE AND PARCEL OF PROPERTY ARAJI KHASRA NO. 91 SITUATED |
LALPURA PATWAR HALKA PATAN, TEHSIL TUNGA DISTRICT JAIPUR, AREA, 2.4405 HECTARE SHARE, 72 0
THE TOTAL RESIENTIAL LAND MEASURING 140 FEET FROM EAST TO WEST, 67 FEET FROM NORTH T
SOUTH-EASTERN SIDE AND 85 FEET FROM WESTERN SIDE, WHOSE TOTAL AREA IS 1182.22 SQUAR
YARDS, AND WHICH IS BOUNDED AS UNDER: EAST: RASTA 30 FEET WIDE, NORTH: OWN KHADEDRI
LAND, WEST: OWN KHADEDARI LAND, SOUTH: GOVERNMENT SCHOOL.

NPA Date : 10.12.2023

, Both residin
at - NASIYO KE PICHE, SIRA KI DHANI BASSI MEDIUM, JAIPUR, RAJASTHAN-303301. ALSO AT:
SAMARIYA ROAD, AKHAIRPURA KHASRA NO. 2259, VILLAGE BASSI, JAIPUR, RAJASTHAN-303301. 3.
MANGANLI DEVI W/0 BHOLA RAM MEENA, 4. BHOLA RAM MEENA S/0 CHOTU RAM MEENA.
Both residing at - NASIYO KE PICHE, SIRA KI DHANI, BASSI MEDIUM, JAIPUR, RAJASTHAN-303301.
ALSO AT:- 1833, DHOLA KI BADYA BASSI, TH. BASSI, DIST. JAIPUR. ALSO AT:- SAMARIYA ROAD,
AKHAIRPURA KHASRA NO. 2259, VILLAGE BASSI, JAIPUR, RAJASTHAN- 303301.

HL20D0O053 | MRS, TAMA KANWAR & | 10-DEC-2013 PHYSICAL Re. 341000 /- Ris.34, 100/-
26 | AP- MR.JUGALSINGH  |Rs. 379912 {Rupees Three Lakh (Rupees Three | (Rupees Thirly
047rsar Sevanly Mine Thousand Mine Lakhs Forty-One | Four Thausand

Hundrad Twalve Only) as an Thousand Qnly) O i"I'.JrIII:ImI:I
J112.319 with further intsrest ) Dby
applicable from 31-JAN-2020 unti

I paymentin fl

Loan A/c Numbers/Date : LP0000000005652 / 01-10-2022
Loan Amount Availed : Rs. 16,00,000/-

Date of 13(2) Notice : 27-Jan-2024 NPA Date : 10-12-2023

[ Demand Date and Amount as Per Sec. 13(2) Act. Notice : Rs. 13,67,038.92/- (Rupees Eighteen Lakh
Sixty Seven Thousand Thirty Eight And Paise Ninety Two Only)

Descriplion of Property: A1 That Parl And Parcel OF Property Bearing R-esrtlenllel Aaraji Mo, 63, Vikage Badi Ka Kheda, Gram Panchayat
Abhaypur, Panchayat Samity & Distl. Chittargarh, Rajasthan Admeasuring frea 2584 Sq. FL, Bounded As: EAST- Cran Land, WEST- House Of
Shravan Singh, WORTH- Cwn Land & Read S0OUTH- Baada of Jagdsh Vashnay

Terms and conditions:

11 Theprescrbed Tender! Bad Form and the lerms and cond®ons al salke wil be pvslabie wilh the BranchiCorporate Oftice; PLOT-15.6TH FLODE, SEC-
44, INSTITUTICHAL AREA, GURUGRAM, HARYAMNA-122002, Branch Céfica: Plof No 5. C-5, 51 Fioor. Meara Magar, Chithargarh - 312001, babwean
100008 m, ba 5,00 pom. anany working day.

I | The immayable propery shalned be sold below ihe Reserve Price

3} Allthe bids! tenders submitted for the purchase of the above propertyis shall be accompanied by Eamest Money as mentioned above. EMD
amaunt favouring “India Shelber Finance Corporation Limdted™, The EMD amaunt will be returm (o the unsuccessful bidders alter auctlon,

4] Thiehghas! bdder shall ba dactared a5 suoassiul bedder providid always thal hie'she s iagally qualiled 16 bid and provided Rarhesr al e Bad amounlis
nid less than the raserve prica. H shall ba the discration of the Authanised Cificar to decinalaccaptance of tha highest bid whean the price offiered appears
nadenuate &3 tomake ifiradvisable o do so

I 8] Thegprospecineg bicklers cm inspect the propety on 15-MAR-2024 belwen 170000 and 500 P wiE prioe appainimend,

G} The person declared as a successful bidder shall, immediaiely after the declaration, depesif 25% of the amount of purchase money highest
bid which would include EMD amount fo the Authorised Officer within 24 Hrs. and in default of such deposil, the property shall forthwith be

1 putiofresh auction! sale by private treaty.

7l Im case the initlal deposit s made as above, the balance amount of the purchaser money payable shall be padd by the purchaser (o the
Aulherised Officer on or befors the 15th day from the date of confirmation of the saba of the property, exclusive of such day or if the 154k day ba
a Sunday ar ather holiday, then on the first office day afterthe 15th day.

&) Inthe event of defawdt of amy payment wilthin the period mentoned above the property shal be pul 1o fresh auectiond sale by private eaty. The deposit
mnehuding EMD shal sfand forfieifad by India Shelor Financa Corporation Lid. and the detauling purchases shall kese all claims ba the property.,

15 The above sale shall be subject ta tha final spprovel of ISFC, inferested paries ara requested fo verify/confirm the stabuiory and albar dues like
Sales/Propety tae, Eleciricity dues, and society duss, from the respective departments | offices, The Company dees not undertake any responsbiity of
payyrnenlol sy dues on the propay.

10)  TDEof 1%, ifany, shal be payable by the highest biddar ower the highest deciansd bid amount. The paymant neads o be deposited by the highast bidder

in the BAM afthe company and the copy of the challan shall b2 submitiad 1o the company,

1 Sl s shricty subyect o the bermes and condilions incorparaled in Sis advertsemant and inbo e prescn bed bander [oem,

12}  The successful bidderpurchaszar shal bear all siamp dufy, regisiration faes, and incidental axpenses for getting sale cerlilicate regstarad as apobcable
asperlaw

130 Theduthanged Offcs fias the absalube nghl ieaceept or rjec e bd o adjoum fpostpore | cancos| e bender wihoul ssigaing any reason henecd and
also to modify amy terms and conditions of this sala withoutany prior nolice.

14} Infzrasted boders may contast Mr. Manish Purl Goswam| at Mab, Mo, +31 -T7376 53853, Mr. ABHISHEK SINGH at Mob. Mo, +91 -86232 82111 & Mr,
HAVODIT TRIPATHI at Mab, Mo, #31 -85542 54849 duning oifica baurs (100004M fa&6.00 PR}

30 DAY'S SALE NOTICE TO THE BORROWERGUARANTOR/MORTGAGOR

Tha abave-menticned BarmowersMoripagorsiqueraniors are haraby noticad to pay the sum as mentionad in Demand Malice under section 13{2] wih as on
dlate intzrestand expanses before the date of Auction {aikrg which the property shall be aucioned and bafance duas, if ary, will b2 recoverad with inferast and

caes froem you, Data: 16-FEB-2024/Place: RAJASTHAN For India Shelter Finance Corporation Ltd, Authorised officer

Mortgage Properties : ALL THAT PIECE AND PARCEL OF PROPERTY SITUATED AT KHASRA NO. 2259
RAKBA 3.8800 HECTARE, 1/6 OF THE TOTAL, A RESIDENTIAL PLOT MEASURING 50 FEET FROM EAST T
WEST AND 87 FEET FROM NORTH TO SOUTH, WHOSE TOTAL AREA IS 483.33 SQUARE YARDS, AT VILLAG
BASSI, TEHASIL BASSI, DISTRICT JAIPUR, RAJASTHAN, ADMEASURING 483.33 SQUARE YARDS, AN
WHICH IS BOUNDED AS UNDER: EAST: PROPERTY OF SHRI JAGDISH, NORTH: PUBLIC ROAD, WEST: OW
HOUSE, SOUTH: OWN KHATEDARI LAND.

1. USHA THAPA C/0 BAMBABHADUR 3, SHRI RAM COLONY- 2ND, JAGATPURA ROAD, JAIPUR,
JAIPUR, RAJASTHAN-302017. ALSO AT:- FLAT NO. L-2, PLOT NO. 146, SIDHI VINAYAK NEWTA TEHSI|
SANAGANER, JAIPUR, RAJASTHAN - 302006. ALSO AT:- SHANTI BHOJNALAYA TIFFIN CENTER FLAT NO. L+
2, PLOT NO. 146, SIDHI VINAYAK, NEWTA, TEHSIL SANAGANER-302006. 2. PRAKASH SINGH C/0 RAM
SINGH 3, SHRI RAM COLONY- 2ND, JAGATPURA ROAD, JAIPUR, JAIPUR, RAJASTHAN-302017. ALSO AT+
FLAT NO. L-2, PLOT NO. 146, SIDHI VINAYAK NEWTA TEHSIL SANAGANER, JAIPUR, RAJASTHAN - 302006

Loan A/c Numbers/Date : LP0000000005295/ 26-08-2022
Loan Amount Availed : Rs. 4,00,000/-

Date of 13(2) Notice : 27-Jan-2024 NPA Date : 10.12.2023

Demand Date and Amount as Per Sec. 13(2) Act. Notice : Rs. 4,54,981.13/- (Rupees Four Lakh Fift
Four Thousand Nine Hundred Eighty One And Paise Thirteen Only)

Mortgage Properties : ALL THAT PIECE AND PARCEL OF FLAT/UNIT GF-02 SITUATED AT SIDDH|
VINAYAK HOMES, BLOCK S-2 (AFFORDABLE HOMES), NEVATA, SANGANER, JAIPUR, RAJASTHAN,
ADMEASURING 500.00 SQUARE FEET, AND WHICH IS BOUNDED AS UNDER: EAST: LOBBY AND STAIR,
NORTH: FLAT NO. G-1, WEST: OTHER, SOUTH: OPEN TO SKY.

Further with reasons, we believe that you are evading the service of demand notice, hence this publication of
demand notice. You are hereby called upon to pay MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITED
within a period of 60 days of date of publication of this demand notice the aforesaid amount alongwith further
interest, cost, incidental expenses, charges etc., failing which MANIBHAVNAM HOME FINANCE INDIA PRIVATH
LIMITED will take necessary action under all or any of the provision of Sec. 13(4) of the said Act against all or any
one or more of the secured assets including taking possession of this secured assets of the borrower/s. Furtherf
you are prohibited U/S 13(13) of the said Act from transferring either by way of sale/lease or in any other way
the aforesaid secured assets.Please note that no further demand notice will be issued.

Date - 18.02.2024,
Place - Rajasthan

MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITE

Authorized office[;l

GRIHUM HOUSING FINANCE LIMITED

ROAD, PUNE - 411036. Branch Off Unit: 1/1A, 3rd Floor, Block number 38/ 4-A,Sanjay Place

E-AUCTION - SALE NOTIGE

Sale of secured immovable asset

(FORMERLY KNOWN AS POONAWALLA HOUSING FINANCE LTD) | Agra, 282002,

Registered Office: 602, 6th FLOOR, ZERO ONE IT PARK, SR. No. 79/1, GHORPADI, MUNDHWj

E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (the “Act”) read with Rule 8 and 9 of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby given to the public in general and in particular to the Borrower/ Co-Borrower/ Mortgagor (s)/Guarantor(s) that the below described immovable properties mortgaged to Grihum Housing Finance Limited (formerly known as
Poonawalla Housing Finance Limited as the name Poonawalla Housing Finance Limited changed to Grihum Housing Finance Limited with effect from 17 Nov 2023 (Previously known as Magma Housing Finance Limited and
originally incorporated with name of GE Money Housing Finance Public Unlimited Company) (hereinafter referred to as the “Secured Creditor” as per the Act) , the possession of which has been taken by the Authorised Officer of Secured
Creditor in exercise of powers conferred under section 13(12) of the Act read with Rules 8 and 9 of the security interest (Enforcement) Rule pursuant to notice under section 13(2) of the Act.

The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis on 19/03/2024 through E-Auction. It is hereby informed to General public that we are going to conduct public through E-Auction platform
provided at the website: https://www.bankeauctions.com. For detailed T&Cs of sale, please refer to link provided in GHFL's/Secured Creditor’s website i.e. www.grihumhousing.com

under SARFAESI Act

Date: 18.02.2024, Place: Agra

0 Proposal No. SCIETEILE ORI DE Possession Description of Property {D Reserve 10% of RP Submissiop Meremental | Property Smoer encumbanced
No.,  Customer Name {A} Outstanding Amount {B} ) P perty {D} Price {E} ( e ) date (6) Bid {H} D?t:g;e'lﬁ:rlg}ﬂ Auctio: ) Cogrg ;?ﬁt}es i
X h?=7(|)10§a<1)fH/21/100474 Notice date: 06/11/2023 Total Dues: Rs. All That Piece And Parcel Of Property  Rs. 18,45,900/- Rs. 1,84,5907-
1549073.49/- (Rupees Fifteen Lakh Forty . Situated At Khasra No 38/2 Bake Mauja (Rupees Eighteen| (Rupees One Lakh

g'g&'@g}'ﬁgﬁgs(ﬁﬁm Nine Thousand Seventy Three Paise Fortyl PNYSI¢l | pigamai Bamba North Tehsi Distrief  Lakh Forty Five | Eighty Four S DAL 10,0001 ( A o (1119f;{23§$ NIL

NASEEM, MOHD AASIF | Nine Only) payable as on 06/11/2023 along Firozabad Adm:-816.Sq.Ft. Gulariya Govt Thousand Nine Hunt  Thousand Five

(CO-BORROWERS) with interest @ 11.05 p.a. till the realization. I School Pin Code-283203 dred Only) Hundred Ninety Only|
The intending bidders/purchasers are advised to visit Secured Creditor Branch and the auction properties, and make his own enquiry and ascertain additional charges, encumbrances and any third-party interests and satisfy

himself/herselffitself in all aspects thereto before submitting the bids. All statutory dues like property taxes, electricity/water dues and any other dues, if any, attached to the property to be ascertained and paid by the successful bidder
The interested bidders are required to register themselves with the portal and obtain login ID and Password well in advance, which is mandatory for e-bidding, from auction service provider) C1 India PVT LTD. Address- Plot No-68 3rd floor Gurgao
Haryana-122003. Helpline Number- 7291981124,25,26 Support Email id — Support@bankeauctions.com. Contact Person — Vinod Chauhan, Email id- delhi@c1india.com Contact No- 9813887931. Please note that Prospective bidders may avail onlin
training on e-auction from them only. The intending purchaser/bidder is required to submit amount of the Earnest Money Deposit (EMD) by way of by way of NEFT/RTGS /DD in the account of “Grihum Housing Finance Ltd”, Bank-ICICI BANK LTD
Account No-000651000460 and IFSC Code- ICIC0000006, 20, R. N. Mukherjee Road- Kolkata-700001 drawn on any nationalized or scheduled Bank on or before 18/03/2024 and register their name at https://www.bankeauctions.com and get user IL
and password free of cost and get training on e-Auction from the service provider. After their Registration on the website, the intending purchaser/bidder is required to get the copies of the following documents uploaded, e-mail and sent self-atteste
hard copy at Address- 1/1A, 3rd Floor, Block number 38/ 4-A,Sanjay Place, Agra, 282002. Mobile no. +91 8588802671 and +91 9567626050 e-mail ID rahul.r1 @grihumhousing.com.

For further details on terms and conditions please visit https://www.bankeauctions.com & www.grihumhousing.com to take part in e-auction.

This notice should also be considered as 30 days’ notice to Borrower / Co-Borrower/ Mortgagor (s)/Guarantor(s) under Rule 8(6) of the Security Interest (Enforcement) Rule-2002

Sd/- Authorised Officer, Grihum Housing Finance Limited (Formerly Known as Poonawalla Housing finance Ltd

New Delhi
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